
MODIFIED DUTY RQSTER FOR 'I_‘I-IE_MONTH _QF OC'E(')E;E-_R¥2025

In view of request received from Ms. Neha Mittal, Ld. ACJM-03, the duty roster bearing No.9172-
9197-D/CJM/RADC/DR/2025 dated 23-09-2025, for the month of October, hereby modified as
under:
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iSr. :Name of the Duty ACJM Duty to be performed on In place of ! Z
"No. .~.é1_~ _ . -- . .. -. __ ,___ Hi
11- -M$- New Negev _ Ms. Neha Mittal '
_' Ld- AC1M-66. MD-C. 11.10.2025 'Ld. ACJM-03, RADC, -
ll New Delhi. new Dem, l

 é 

2%F?Rest of the conditions shall remain unchan
. a Mittal)

Ft 6: . CIM-03/Link to cm
5 2 Dlfi so lvenue District Courts

3;/;,_[D___ % if at H bl‘-lew Delhi.

0rderNo. CJMIRADCIDRJ ' V 1‘ ated Jig//\»/2,,Zf
. . . . . '" //32-61°”?Copy forwarded digitally/physically tor lIlf0I‘.l'flH[l0l'l and necessary action to:

1. The Ld. Regisrar General, I-Ion’ble I-ligh Court of Delhi. “
2. The Ld. District &Stssions Judge, (Hqs), Delhi.
3. The Ld. Distiizt & Sessions Judge-Cum-Special Judge (PC Act) (CB1), Rouse Avenue Court
Complex, Delhi. -
4. The CJM/ACJMS Rouse Avenue District Court Complex, New Delhi.
5. The Director of Prosecution, CB1, Block no.3, II Floor. CGO Complex, Loclhi Road, New
Delhi.
6. The Director of Prosecution, Govt. Of NCT of Delhi, Tis Hazari Co-i Delhi.
7. e Chief Prosecutor, CB1/ALB, Rouse Avenue District Court. New Delhi.

\/l?.)'I‘"ll1e Website Lommittee, 'I is l-iazari Court, Delhi for uploading on I 1." ot'i’i<:ial website.
9. The Branch in-charge, Care Taking, Pacitiafion, Computer and iii. .' 3 -actor, Judicial
Branch, RADC, New Delhi.
10. The Reader to the undersigned.
11. The Lockuup l‘? -charge, Rt-use Av:-nrre District Court, New Delhi.
12. The Police Chowki In-charge, Rouse Avenue District Court, New Delhi.
13. For uploading on ‘l..=X.‘r ER.-'5'.
14. The Seq}. Di :.~'\.. El '¥lJt_'..
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ACJM-U3 ' kto CJM

Rouse Avenue District Courts
.-‘*4. ew Delhi.
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